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INCLUSION OF 'HEALTH' IN CONCURRENT 
• LIST 

4194, SHRI S. M. BANERJEE: Will 
the Minister of HEALm. FAMILY 
PLANNING AND URBAN DEVELOP-
MENT be pleased to state: 

(a) whether steps are being taken to 
hri:.g 'Health' in the Concurrent Ust in 
the Constitution; 

(b) if so. when; and 
(c) if not. the reasons therefor? 

mE DEPUTY MINISTER IN THE 
MINISTRY OF HEALm. FAMILY 
PLANNING AND URBAN DEVELOP-

.MENT (SHRI B. s. MURmY) : (a) to 
(c). The Central COuncil of Health at their 
meeting held in April 1963 passed a Reso-
lution recommending to the Government of 
India that the constitutional provision be 
amended so as to put 'Health' in the Con-
current Ust. The Government of India' are 
in consultation with the State Governments 
and the Union Territories on the subject. 

COMPLETION OF NATA Tn.A DAM 

4195. SHRI S. M. BANERJEE: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state : 

(a' whether the Mata Till' Dam ba.. 
been fbally completed; 

(b) if so. whether the power station 
has also been established; and . 

(c) if not, the reasons for the delay ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IlUUGATIQN AND 
POWER (SHRI SIDDHESHWAR PRA-
SAD) : (a) and (b). Yes, Sir. 

(c) Does not arise. 

TRAINING' TO STAFF FOR FAMILY 
PLANNING PROGRAMME 

4196. SHRI CHENGALRAYA 
NAIDU: 

SHm N. p. LASKAR: 
SHRI ANBUCHEZHIAN: 

WlIl the Minister of HEALm. FAMI-
LY PLANNING AND URBAN DBVE-
LOPMENT be pleased to state: 

(a) -whether Government are prOlJOling 
!o set up 46 State Family Planning Train-
L'/!: Centres to train medical para-medical 
~d other Staff required for family lliaD-. 
nmg programme; 

(b) if so, how many people will be 
covered by each Centre; 

(c) Whether it is also a fact that a 
scheme for training of dais has also been 
formulated by Government. 

. (d) if so, wbether the scheme has been 
circulated' to State Governments for their 
opinion; and 

(e) if so. tbe details thereof? 

mE MINISTER OF STATE IN THE 
MINISTRY. OF HEALm. FAMILY 
PLANNING AND URBAN DEVELOP-
MENT (DR. S. CHANDRA SEKHAR) : 
(a) Yes. 

(b) A Trai:.in/!: Centre has been pro_ 
vided for a population of 10 millions. 

(c) Yes, 

(d) Yes. it has been circulated CD the 
Stale Governments far implementation. 

(e) The Scheme provide. for the train-
ing of 75.000 Dais durinR 1967-68. 1968-69· 
and 1969-70. Under the Scbeme. a IIIipend 
of Re. 1/- per day per Oai is paid subject 
to a maximum of Rs, 30/- per trainee for 
the entire course. The traininll: course is 
spread over six mooths and the trainee is 
required to attend the training Centre once· 
a week. On completion of training. each 
Oai receives' a kit costin/!: Rs. 50/-. Teach-




